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The Lok Sabha re-assembled after 
Lunch at four minutes past Fourteen  

of the Clock,

[Mr . Deputy speaker in the Chair]

MR. DEFUTY-SPEAKER: Papers
.0 be laid— Shri Ravindra Varma.

PAPERS LAID ON THE TABLE

No t if ic a t io n  u n d e r  Pa y m e n t  op  
W a g e s  A ct

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR 
(SHRI RAVINDRA VARM A ): I beg to 
lay on the Table a copy of the Pay-
ment of Wages (Mines) Amendment 
Rules, 1977 (Hindi and English ver-
sions) published in Notification No. 
G.S.R. 1383 in Gazette of India dated 
the 15th October, 1977 under sub-
section (6) o f section 26 of the Pay-
ment o f Wages Acts 1936. [Placed
in Library. See  No. L T -1063/77.]

No t if ic a t io n  u n d e r  In d ia n  Tele g ra ph  
A ct

THE MINISTER OF COMMUNICA-
TIONS (SHRI BRIJLAL VERMA):
I beg to lay on the Table a copy of 
the Indian Telegraph (Third Amend-
ment) Rules, 1977 (Hindi and English 
versions) published in Notification No. 
G.S.R. 1188 in Gazette of India dated 
the 10th September, 1977, under sub-
section 5 of section 7 of the Indian 
Telegraph Act, 1885. [Placed in
Library. Se>e No. LT-1064/77.]

St a t e me n t  s h o w in g  a c t io n  t a k e n  b y  
Go v e r n me n t  o n  v a r io u s  a s s u r a n c e s ,

e t c . g iv e n  b y  M in is t e r s  d u r in g  
v a r io u s  Se s s io n s

THE MINISTER OF STATE IN 
THE MINISTRY OF LABOUR AND 
PARLIAMENTARY AFFAIRS (SHRI 
LARANG SAI): I beg to lay on the 
Table the following statements (Hindi 
and English versions) showing the 
action taken by the Government on 
various assurances, promises and un-
der takings given by the Ministers,

during the various sessions of Lok 
Sabha:—

(1) Statement No. XXVIII—
Seventh Session, 1969

(2) Statement No. X XXIX-
Second Session, 1971

(3) Statement No. XX-Sixth
Session, 1972.

(4) Statemtnt No. XXVI—
Seventh Session, 1973

(5) Statement No. XXII-Ninth
Session, 1973

Fourth 
Lok Sabha

(6) Statement No. XXVI- ^
Thirteenth Session, 1975 j

(7) Statement No. IX-Fif-
teenth Session, 1976

(8) Statement No. IX-Sixteenth J

Fifth Lok 
 ̂ Sabha

j Sixsh Lok 
> Sabha

Session, 1976

(9) Statement No. Vl-Seven- 
teenth Session, 1976

(10) Statement No. Ill-First
Session, 1977.

(11) Statement No. II-Second
Session, 1977

(12) Statement No. Ill-Second j
Session, 1977 j

(13) Statement No. IV-Second j
Session, 1977. j

[Placed in Library. S ee  No. LT-1065/ 
77.]

N o t if ic a t io n  u nd e r  Teleg rap h  A ct .

SHRI BRIJLAL VERMA: On be-
half of Shri Narhari Prasad Sukhdeo 
Sai, I beg to lay on the Table a copy 
of the Indian Telegraph (Second 
Amendment) Rules, 1977 (Hindi and 
English versions) published in Noti-
fication No. G.S.R. 1165 in Gazette of 
India dated the 3rd September, 1977 
under sub-section (5) of section 7 of 
the Indian Telegraph Act, 1885. 
[Placed in Library. See LT-1066/77.]

N o t if ic a t io n s  und er  Co a l  M in e s  
Pro v id e n t  Fu n d  M is c e l l a n e o u s  

Pr o v is io n s  A c t , et c .

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR AND PAR-
LIAMENTARY AFFAIRS (DR. RAM
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RPAL SIN H A): I beg to lay on the
ble:—

(1) A  copy each of the following 
Notifications (Hindi and English 
versions) under section 7A of the 
Coal Mines Provident Fund and 
Miscellaneous Provisions Act, 1948:—

(i) The Andhra Pradesh Coal 
Mines Bonus (Amendment) 
Scheme, 1977, published in Noti-
fication No. G.S.R. 1231 in Gazette 
of India dated the 17th September, 
1977.

(ii) The Rajasthan Coal Mines 
Bonus (Amendment) Scheme, 
1977, published in Notification No. 
G.S.R. 1232 in Gazette of India 
dated the 17th September, 1977.

[Placed in Library. See No. LT - 
1076/77.]

(2) A  copy of the Employees’ 
Provident Funds (Fifth Amendment) 
Scheme, 1977 (Hindi and English 
versions) published in Notification 
No. G.S.R. 1229 in Gazette of India 
dated the 17th September, 1977, 
under sub-section (2) of section 7 
of the Employees’ Provident Funds 
and Miscellaneous Provisions Act, 
1952. [Placed in Librlary. See No. 
LT-1068/77.]

(3) A copy of the Employees' 
State Insurance Corporation (Gene-
ral Provident * Fund) Amend-
ment Rules. 1977 (Hindi and English 
versions) published in Notification 
No. G.S.R. 1234 jn Gazette of India 
dated the 17th September, 1977, un-
der sub-section (4) o f section 95 of 
the Employees’ State Insurance Act, 
1948. [Placed in Library . See 
No. LT-1069/77.]

(4^ (i) A  copy of the Audited Ac-
counts (Hindi and English versions) 
of the Employees’ State Insurance 
Corporation for the year 1975-76 
together with the Audit Report

Guide (C A ) 
thereon, under section 36 of the 
Employees State Insurance Act* 
194a.

(ii) A  statment (Hindi and
English versions) showing reasons 
for delay in laying the above docu-
ment.

[Placed in Library. See No. L T - 
1070/77.]

14.10 hrs.

CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE

R e p o r t e d  a s s a u l t  b y  R.SJ5. 
W o r k e r s  o n  Sh r i  D a mo d a r a n  N a ih , a.

G u id e  o f  G a n d h j  Sm r i t i .

SHRI C. M. STEPHEN (Idukki): I 
call the attention of the Minister o f 
Home Affairs to the reported attack 
and assault on Shri Damodaran Nair, 
a guide of Gandhi Smriti, by R.S.S. 
workers for his narrating the facts 
about Gandhiji’s murder and the ap-
prehension of such attacks on the 
guides and the employees of the 
Smriti in future.

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK L A L  M AN DAL): Sir, 
the attention of the Government has 
been drawn through newspapers re-
ports regarding certain incidents at 
Gandhi Smriti on 9th and 31st Octo-
ber, 1977. The leader of the Opposi-
tion also wrote to the Home Minister 
on the 4th November, 1977 on this 
subject. Consequent on these reports, 
the Delhi Administration were asked 
to send a report in the matter. The 
Delhi Administration have informed 
that their enquiries into these inci-
dents have not yet been completed. 
The Prime Minister has already made 
a statement in this regard in the 
House on 14th of November and the 
Minister o f W orks & Housing has also 
answered an Unstarred Question on 
this subject on the same day.


